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English versions) under sub-section
(2) of section 3 of the All India Ser-
vices Act, 1951: —

(i) The Indian Administrative
Service (Recruitment) Am-
endment Rules, 1974, publish-
ed in Notification No. G.S.R.
301(E) in Gazette of India
dated the 8th July, 1974.

The Indian Forest Service
(Recruitment) .Amendment
Rules, 1974, published in
Notification No. GSR,
302(E) in Gazette of India
dated the 8th July, 1974.

The Indian Police Service
(Recruitment) Amendment
Rules, 1974, published in No-
tification No. G.S.R. 303(E)
in Gazette of India, dated
the 8th July, 1974.
The Indian Police
{Cadre) Amendment
1974. published in Notifica-
tion No. G.S.R. 304(E) in
Gazette of India dated the
8th July, 1974,

The Indian Forest Service
(Cadre) Amendment Rules,
1974, published in Notification
No. G.SR. 305(E) in Gazelte

of India dated the 8th July,
1974.

The All India Services
(Decath-cum-Retirement Be-
nefits) Amendment Rules,
1374, published in Notifica-
tion No. G.S.R, 755 in Gazette
of India dated the 20th July,
1974,

[Placed in Library.
8090/74].

(ii)

(iii)

(iv) Service

Rules,

(v)

(vi)

See No. LT-

STATEMENT re FLOOD SITUATION IN THE
COUNTRY AND RADIATION PROTECTION
(AMENDMENT) RULES, 1974

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT):

I beg to lay on the Table—

(1) A statement (Hindi and Eng-
lish versions) on the _ flood

AUGUST 1, 1974

Papers Laid 300

situation in the country.
[Placed in Library. See No.

LT-8091[74.]
(2) A copy of the Radiation
Protection (Amendment)

Rules, 1974, (Hindi and Eng-
lish wversions) published in
Notification No. G.S.R. 762 in
Gazette of India dated the
20th July, 1974, under sub-
section (4) of section 30 of
the Atomic Enecigy Act, 1962.
[Placed in Librery. See No.
LT-8092,74.]

ANNUAL REPORT OF ALL INDIA INSTI-
TUTE OF DMEDICAL SCIENCES, NEW
DeLH1 rFor 1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K
KISKU): 1 beg to lay on the Table
a copy of the Annual Report (Hindi

and English verzions) of the All
India Institute of Medical Sciences,
New Delhi, for the year 1972-73,
under section 19 of the All India
Institute of Medical Sciences Act,
1956. [Placed in Library. See No.
LT-8093|74.]

ANNUAL REPORTS OF BHARAT ELECTRO-
NIcs LTp.,, BANGALORE AND BHARAT
DyNamiIcs L1p., HYDERABAD FOR
1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
J. B. PATNAIK): 1 beg to lay on
the Table a copy each of the follow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of sec-
tion 619A of the Companies Act,
1956: —

(i) Annual Report of the Bharat
Electronics Limited, Banga-
lore, for the year 1972-73
along with the Audited Ac-
counts and the comments of
the Comptroller.and Auditor
General thereon.

(ii) Annual Report of the Bharat

Dynamics Limited, Hydera-
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bad, for the year 1972-73
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
General thereon.

[Placed in Library. See No. LT-
8094/74].

REPORT ON FATAL ACCIDENT AT BASSI
Meo SToNE MINE IN GURGAON DISTRICT

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR  (SHRI
BALGOVIND VERMA): 1 beg to lay
on the Table a copy of the Report
(Hindi and English versions) on fatal
accident on the 26th January, 1974 at
Bassi Meo Stone Mine in village
Ghatta Bassi Meo, Tehsil Ferozepur
Jhirka (Distt. Gurgaon). [Placed in
Library...See No. LT--8095|74.]
NOTIFIN ATION UNDER CENTRAL EXCISE
RuLes, 1944

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K. R. GANESH): 1 beg to lay on the
Table a copy of Notification No.
G.S.R. 345(E) (Hindi and English
versions) published in Gazette of
India dated the Ist of August, 1974
issued under sub-rule (3) of rule 224

of the Central Excise Rules, 1944,
[Placed in Librari. See No. LT-
8096/74.]
12.29 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

REPORTED ATTACK BY UNDERGROUND
NAGAS ON POLICE PERSONNEL

SHRI D. K. PANDA (Bhanja-
nagar): I call the attention of the
Minister of Home Affairs to the fol-
lowing matter of urgent public im-
portance and request that he may
make a statement thereon:

The reported attack by under-
ground Nagas armed with

(C.A.)

automatic weapons near Chi-
shilimi the lower Sema area
on the camp of the Fifth Bat-
talion killing 11 peclicemen.

THE MINISTER OF HOME AF-
FAIRS (SHRI UMA SHANKAR DIK-
SHIT): Sir, according to prelimi-
nary information received so far, a
patrol party of Nagaland Armed
Police was ambushed by armed Naga
hostiles at about 0900 hours on 2Tth
July, 1974 near Chishilimi, about 23
miles North East of Kohima. The
Naga hostiles opened fire with light
machine guns and rifles as a result of
which eleven constables of the Naga-
lang Armed Police were killed. The
hostiles took away one light machine
gun, eleven rifles and some ammuni-
tion. At about 1050 hours, another
patrol party of Assam Rifles which
had approached the same area from
a different direction, intercepted the
hostiles and opened fire on them. In
the encounter the hostiles managed
to escape but one rifle and some am-
munition were recovered from the
area. Fuller details of the ambush
are awaited.

It is a matter for deep regret that
so many precious lives of security
forces personnel were lost in the dis-
charge of their duties, As a measure
of immediate and interim relief, Gov-
ernment of Nagaland have sanctioned
ex-gratia payment of Rs. 1000|-to each
of the bereaved families.

The violent activities of the under-
ground have been recently on the in-
crease and security operations have
accordingly been stepped up. In the
course of our discussions with the
Chief Minister, Nagaland, our serious
concern over the deteriorating situa-
tion in the State had been conveyed
to him. The recent developments in
Nagaland have been reviewd in con-
sultation with Mlnistry of Defence
and all possible measureg are being
taken to curb the activities of the
underground.



